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CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BENCH 

ALLAHABAD. 

Dated : This tht 26"h day o~ October 200f1 

Contempt ApPl~cat~on No. 72 of 2007 
In 

Or~g1nal Apel~cat~on No. 518 of 2006 

Hon' ble Mr. Ashok S. l<aramad1, Member (J) 
Hon'ble Mr. S.N. Shukla, Member (A) 

Shiv Ji Mishra, S/o lace Madan Xlshra, 
Central Revenue Co I Jny, 6 Huir Road, 
District, Allahaball . 

By A<!~· : 5::: i V inod Knmar 
VERSOS 

OPEN COURT 

R/o F-18, 
l\ ll;;litrtbac'f, 

.App licant. 

1. Shri Dilip Shivpuri, presen~-Y posted as D1rector 
:ncome Tax !Exam) Room No. 503 Mayoor Bhawan 
Kanok Place, New Delhi. 

2. Vinod Kunar, Chief Commissioner or Income Tax, 
Ashok M~rg, Luckncw . 

.Respondent-. 

3y Actv : Shrl A.K. Pandey 
\ 

0 R 0 E R 

By Hon' ble Mr. Ashok S. l<aramad.i, Member-J 

There _s no represen~a~~on on behalf of the 

app~icant even on revised call . Sri A.K. Pandey, 

:earned counsel for the respondents . 

2. Learned counsel for ::he respor,dent.s subtnils that 

the conte:np t proceeding be droppe l. By accept ir.g 

stat~ents of the responden::s, on perusal of the 

pleadings and the mater.d: on record, and by accepting 

the contentions of :.he r·'Spondents, we do not find cmy 

jus:~ficat: ion for adjourr.ing lh1s case. Hnvlnq tegard 

to the interim order, "lnd the explanation giveu by Lhe 
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respondents, under the fa::ts and circu.-nstances OL tr e 

case, the contention of the applicant cannot be 

accepted . Tile contempt: proceedings are accoidil'gly 

dropped. Notices issued to the respondents nre 

dischuge; L '• _._ ____ ...,, 
. ~-------- 1/~ .. 
Member lA) MCIL.H..r (J) 

/pel 


